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MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL: Sir, 1
have to report the following messages
received from the Secretary-General
of Rajya Sabha —

(i) ‘1 am directed to inform the
Lok Sabha that the Rajya Sabha, at
its sitting held on Tuesday, the 10th
December, 1974 adopted the folluw-
ing motion 1n regard to the Fore gn
Contribution (Regulation) Bl
1973 —

“That this house do recommend
to Lok Sabha that Lok Sabha do
appoint a member of Lok Sabha
to the Joint Committee of the
Houses on the Foreign Contribu-
tion (Regulation) Bill, 1873, in the
vacancy caused by the resignation
of Sardar Buta Singh fiom the
membership of the said Joint
Committee and communicate to
this House¢ the name of the mem-
ber <o appointed by Lok Sabha to
the Joint Commuttee ™

2 1 am to request that the con-
currence of the Lok Sabha in the sud
motion and also the name of the
member of the Lok Sabha appointed
to the Joint Committee may be com-
mumcated to this House’

(1) ‘I um directed to inform the
Lok Sabha that the Rajva Sabha, at
s sitting held on Wednesday, the
1ith December 1974, adopted the
following motion 1n regard to the
presentation of the Report of the
Joint Committee of the Houses cn
the Foreign Contnibution (Regula-
tion) Bill, 1873 —

“That the time appointed for
the presentation of the Report of
the Jomnt Committee of the
Houses on the Foreign Contribu-
tion (Regulation) Bill, 1978, be
further extended up to the last
day of the Ninety-thuird (Mon-
goon) Session of the Rajya
a.m LLEY

(lily ‘I am directed to inform the
Lok Sabha that the Rajya Sabha
at its sitting held on Wednesday,

the 11th December, 1074, adopted
the followmng motion 1n regard to
the Joint Commuttee on the Code
of Civil Procedure (Amendment)
Bill, 1074 —

“That this House concurs m the
recommendation of the Lok Sabha
that the Rajya Sabha do appont
a member of the Rajya Sabha to
the Joint Commuttee of the Houses
on the Code of Civil Procedure
(Amendment) Bill, 1874, in the
vacancy caused by the resignation
of Shr1 Bipinpal Das and resolves
that Shr1 Mohammad Usman Arnf
be appointed to the said Joint
Committee to fill the vacancy ".'
(1v) 'T am directed to inform the
Lok Sabha that the Rajya Sabha at
its sitting held on Wednesday, the
I1th December, 1974, adopted the
following motion in regard to the
presentation of the Report of the
Joint Commuttee of the Houses on
the Plantations Labour (Amend-
ment) Bill, 1978 —

“That the tyme appomnted for
the presentation of the Report of
the Joint Committee of the
Houses on the Plantations Labour
(Amendment) Bill, 1873, be fur-
ther extended upto the firs; day
of the last week of the Ninety-
first session of the Rajya Sabha"’
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(Shr1 Madhu Ltmave then left the
House (Interruptions)

AN HON MEMBER Privilege
motion

MR SPEAKER Not today No more
poinis of order This dcbate 15 closed
now We take up call attention motion

(Interruptions)

MR SPEAKER W adjourn now
for Lunch to reassemble at two
13.01 hrs
The Lok Sabha adjourned for Lunch

till Fourteen of the Clock



